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(b) what steps Governinent propose to take
to mcet the genuine needs of the indusny,
whether m the core, middle or small scale
sector?

LHE MINISIER OF TIINANCE (SHIRT
Y B. CHAVAN): (4 and (b) A Statemenr
15 laid on the Table of the House.

NUATIMING

While raising the Bank Rate and the mint-
mum net hiquudity 1atio tor pinposes of de-
termining the penal 1ate of interest charge-
able on excess bonowings ol the banks, by |
per cent m Januarv this year, Resceive Bank
ook steps to ensurc that the credit contiol
measures did not affect the genune vequire-
ments of production and tiade. Lhe Rescrve
Bank made it dear that refinance facilitics
o banks for lending to priority sectors (ex-
ports, small scale industries and farmers)
would be provided as before and  discre-
tionary accommaodation at Bank Rate would
also be wade wvarlable 10 individual banks
whenever sequied to meet pressuies cansed
by heavy but genuine demauds foy aedit for
high prouty purposes,

Representations have been received by Re-
serve Bank fiom the cotton textile and sugal
industry. ‘The textule idustty has 1cpresent-
ed that the restrictions imposed on bunk ad-
vdices against cotton textiles (by presaibing
higher mmimum marginy have resalied in
reduction ot credit {aalities from banks, 1t
was not the intention of the bank to curtajl
aedit lor mceting genuine requitements of the
cotton rextile industry and the measures taken
were only aimed at reducing unwholesome in-
ventory build-up by the textile mills. As for
sugar industry, the banks would continue to
meet the geniine requirement ot production
I thas season and ihe bank credit at pcak
level mav go up 1o Re. 275 crores as against
Rs. 251 croles at peak level i the last sea-
son,

In order to ensure that the needs ol aedut
for productive activity in any scctor, large
medium, or small, does not suffer as a l('s?ll£
of the restrictions on the availability of je-
l}nf\ncc, Reserve Bank has stressed the need
for purposctul credit planning and for -
tensifyig  efforts  for deposit mobilisation.
Banks have abso been asked to pay more
attention to the supervision and proper utili-
sation and rerurn fow of funds s that 1e-
sources can be made to reach as large a num-
ber of boirowers as possible. Further, the
Bill Rediscounting Scheme mtroduced b’v the
Reserve Bank aims at evening out liqtiidir
pressures }v.it_hin the banking svstem. Rey
finance facilities under the Scheme would be

available at the Bank Rate round the ven
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NALIONAT IS VOGN OF Gisiiag INst g

“196, SHRT BHUPESH GUPTA: Will the
Muinster ol FINANCE be pleased to reler 1o
the vephy 1o Starred Quesaon No. 695 given
m the Rapa Sabha on the 1Hth Decembar.
1970 and state the progiess so b made by
Government i the matier ol nationdlhisaton
ot the general inswance?

THE DEPUTY MINISEER IN "I HE MIN-
ISTRY OF FINANCE (SHRI[ k. R. GAN-
FSH): Government i seized ol the matia

SMOOTIL 1HOMW OF 10N DISEANCE TRATIC ON

INILROSTALE BUS WOU fEs
PIO1. SHRE B, . PXT ITAN VY AR Wil
the Minster of PARTTAMENT ARY \FFA-

IRS AND SHIPPING AND L RANSPORY
be pleased to state the mea wies that hase
been taken or are under consideration by
Government ten improvimy the sinooth flow
ol long distance naflic on mter-State  bus
rortes m the country?

‘1L MINISTER OF PARLIAMENTARY .
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RA] BAHADURj: Inter-
State bus ttalfic is regulated on the basis of
reciprocal agreements entered 1nto between
adjacent States on the bass ol payment of
road tax to the Home State. Reciprocity is
based generally with 1efarence to route mile-
age mocach Ste Whao differences have
arisen, the seivices of the lutei-State Trans-
port Commssum have been made available
tor 1esolving thene,

COVER FOR Savines \((OUNTS IN

BAaNks

INSURANCE

TOKANATIT MISRA: Will
FINANCE  be pleased o

*192, SHRI
the Mineter  of
state:

(1) whether Government have any proposal
under consideration for poviding insurance
cover for holders of savings accounts in
banks;

(by if so, the details thereol; and

(¢) the manner in which i will henefit the
small saving account holdeis in the count-
e

THE MINISTER OF FINANCE (SHRT
Y. B. CHAVAN): (a) Yes, Shr. The Life In-
surance Corporation has decided to introduce
two Schemes of insurance of depositors in
banks. Under one. claim is paya%;)le only if
death cccurs by accident. Under the otlier,
the claim is pavahle only on death whatever
the cause therefor.



